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INSPECTION REPORTOF UPPCB IN COMPLIANCE TO ORDER DATED 22.03.2024 
ISSUED BY HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI IN O.A. 
NO326/2024 JOGINDER KUMAR VS STATE OF UTTAR PRADESH & ORS  
 
1.0   BACKGROUND :   

 In the matter of  O.A. No 326/2024 Joginder Kumar Versus State of Uttar Pradesh 
& Ors, grievances have been made by the applicant majorly stating that 
Respondent No 4 M/s Triveni Engineering & Industries Ltd. Sugar Unit Khatauli, 
Muzaffarnagar is generating fly ash from operation of boilers which is then illegally 
dumped in nearby areas. Further, allegation has been made that several persons 
have suffered accidental burn injuries by stepping into the heap of fly ash as 
disclosed in the O.A.   

2.0 Hon’ble Tribunal Order Dated 22.03.2024 

 Hon’ble Tribunal in OA no 326/2024 Joginder Kumar Versus State of Uttar 
Pradesh & Ors issued directions on 22.03.2024, effective part of which is as below :- 

2. In the OA, Applicant has stated that the Applicant had suffered burn 
injuries by stepping into the heap of fly ash in May 2023. Similarly, one Munesh 
Devi had suffered burn injuries on 26.11.2023 and boy named Umang Tomar had 
suffered burn injuries subsequently. 

3. The OA raises substantial issue relating to compliance of the 
environmental norms.  

4. Issue notice to the Respondents. Applicant is directed to serve the 
respondents and file affidavit of service at least one week before the next date of 
hearing.  

5. Respondent No. 2 is directed to file a comprehensive report in respect of 
the allegation made in the OA and the remedial/punitive action taken by the said 
respondent at least one week before the next date of hearing. 

3.0 Action Taken Report 

 In compliance of Hon’ble Tribunal order dated 22.03.2024, Officials of UPPCB 
Regional Office, Muzaffarnagar inspected the industry M/s Triveni Engineering & 
Industries Ltd. Sugar Unit Khatauli and the nearby areas on 03.05.2024 to verify 
the disposal of fly ash being generated from the boilers of the unit. 
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 During inspection, efficiency of air pollution control systems installed at boilers 
were monitored and stack monitoring was also monitored details of which is 
mentioned below :- 
Boiler with 
Capacity 

(TPH) 

Operational/ 
Not 

operational/ 
Stand By 

APCS installed Operational 
status of 

APCS 

Stack 
Monitoring 

results 

65 TPH 
(Sugar Unit)  

Operational  Wet Scrubber  Operational  Combined 
Stack  

PM=72.2 
mg/Nm3 

40 TPH 
(Sugar Unit) 

Operational  Wet Scrubber Operational  

120 TPH 
(Cogen Unit) 

Operational  ESP  Operational  PM=56.4 
mg/Nm3 

120 TPH 
(Cogen Unit) 

Operational  ESP Operational  PM=54.6 
mg/Nm3 

 
 Stack monitoring report is annexed as Annexure-1.  

 From the above, it has been observed that the boilers operating in the unit is being 
operated within the prescribed parameters for emissions generated from the 
stack. 

 During inspection, details/records of generation and disposal of fly ash for last 
crushing season (2022-2023) and present crushing season (2023-2024) has 
beencollected from the unit representative, which is as below :- 

Boiler No Total fly 
ash 

generated 
in last 

crushing 
season 

(MT) 

Total fly 
ash 

generated 
till now in 
present 

crushing 
season 

(MT) 

Details of disposal 
of fly ash (On 

land/sale / to brick 
kilns/ etc) 

Whether fly 
ash is 

disposed 
on land by 

proper 
landfilling 

Whether land belongs 
to farmer/ unit 

premises 

Whether 
agreement 

done between 
unit and 
farmers 

65 TPH 
(Sugar Unit)  

10554.35 12660.0 Total fly ash 
disposed :  
1. Out of which 
disposal by farmers 
on land 5967 MT  
2. Disposal by Brick 
Kiln 3964  MT   
3. Disposal by 
Industry in its 
premises  2729 MT 
(Details annexed as 
Annexure-2) 

Landfilling 
on Sugar 
Mill Plot 

1- Sugar Unit Plot 
2- Avinash Brick Kiln 

(Village Shahpur) 
3- Ompal Singh (Village 

Shahpur) 
4- Farmer Malik (Safeda 

Road, Khatauli 
5- Farmer Sunil Kr. 

(Khanjapur) 
6- Farmer Ankit Saini 

(Sheikhpur) 
7- Farmer Mohd Shakil 

(Mohiuddinpur) 

Agreements 
with 

Farmers/Brick 
kiln owners 

Attached 
(Annexure-3) 

40 TPH 
(Sugar Unit) 

120 TPH 
(Cogen Unit) 

120 TPH 
(Cogen Unit) 
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Photos of the land where the fly ash has been disposed by Farmers in agreement with 
the industry : 

 
Industry's Own Land    Land of Sh. Ompal Singh, Vill. Shahpur  

 
Land of Sh. Ankit Saini, Vill. Sheikhpura Land of Sh. Ankit Saini, Vill. Sheikhpura   
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 Photos of brick kiln area where fly ash has is being used for brick making by Brick 
kiln owner in agreement with the industry : 

 

M/s. Avinash Brick Kiln, Vill. Shahpur      M/s. Avinash Brick Kiln, Vill. Shahpur  

 From the above it is observed that all the fly ash generated from the unit is either 
taken by the farmers as per agreement and used by them for land filling on their 
own lands, for use in brick kilns or on industrial premises.  

 The Officials of UPPCB also inspected the area where fly ash was dumped and 
found that few persons were burnt after they came in contact of fly ash. During 
survey, it was observed that the fly ash was properly leveled and the layer of soil 
was disposed to cover the fly ash. Further, the representative of the unit informed 
that the fly ash which is generated is given to the farmers as per the agreement 
executed and no fly ash is dumped on the land in question. No agreement has 
been done by anyone for the area in question. 

 The above area is in between the highway and the agriculture land (Buffer zone), 
hence this land is a property of the government. During inspection it is informed by 
the local villagers of the area, that some unknown persons used to dump fly ash 
on this area few years back, but at present no one is disposing fly ash on area in 
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question. Further, it was observed that fly ash upto depth of 1.5 meters from the 
ground level has been dumped previously which is now covered with soil and 
grass as shown in the photographs below.   

 Further, it has been informed by the local villagers that the municipal 
waste/garbage is being dumped on this land and is being regularly burnt by 
unknown persons. There may be a possibility that due to burning of garbage, the 
dumped fly ash got in contact and attained high temperature due to which the 
incident occurred.  

 Photos showing the area where people were burnt”- 

     

 

 During survey, the officials of UPPCB has also met the family member of the 
persons who got burnt by coming in contact with the fly ash. However, affected 
person or family members have either refused to comment or informed that the fly 
ash dumped on the land belongs to Sugar Mill, however no evidence regarding 
the same was provided to the team. Further, they could not provide any details 
regarding the contractors/persons involved in dumping of fly ash on the land in 
question.  
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 Details provided orally by the affected persons/family members of the affected 
persons to UPPCB during meeting in person is highlighted below :- 

Name of the affected 
person/family 

member who were 
contacted by the 
team of UPPCB 

Information provided by the 
affected persons regarding 
defaulter/ contractor who 

has dumped the fly ash on 
the land 

Submission of 
information in 
writing by the 

affected persons 

Verification of the 
defaulter who 

have dumped the 
fly ash on the 

land 
(verified/could not 

be verified) 
Joginder Kumar S/o 
Sukhbir Singh, Vill. 
Ladpur, Khatauli, 
Muzaffarnagar  

During survey, Joginder 
Kumar informed that the 
concerned sugar mill dumped 
the fly ash at road side, 
unable to inform about the 
concerned person who has 
dumped the fly ash. 
 

Not provided  Could not be 
verified  

Smt. Munesh W/o 
Madan, Vill. Ladpur, 
Khatauli, 
Muzaffarnagar 

During survey, Smt. Munesh 
denied to give any 
information regarding fly ash 
disposal at road side.  

Not Provided Could not be 
verified 

Umang Tomar S/o 
Satendra Tomar, 
Ganesh Vihar Colony, 
Khatauli, 
Muzaffarnagar  

During telephonic 
conversation, Sh. Satendra 
Tomar (Father of Umang 
Tomar) informed that the 
concerned sugar mill dumped 
the fly ash at road side, 
unable to inform about the 
concerned person who has 
dumped the fly ash.  

Not provided  Could not be 
verified  

 

 UPPCB further made inquiry from the District Administration regarding the issue, 
however, no information is provided to the team till date.  

 Officials of UPPCB also contacted the concerned police station Khatauli and they 
informed that no complaint has been lodged by anyone regarding the incident 
occurred.  

 In view of the above, since no record is available with the District Administration 
and concerned police station, hence, it is not verified that M/s Triveni Engineering 
& Industries Ltd. Sugar Unit Khatauli had dumped the fly ash on the land where 
the incident had occurred.  
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 Further, as per the records/documents submitted by the unit, it is observed that  
the fly ash generated by the unit is properly disposed, details of which is annexed 
as Annexure-2 to this report.  

The above report is put up for perusal and necessary action please. 

 
INSPECTION TEAM 

 

  
 (Imraan Ali) 

A.E.E., UPPCB, Muzaffarnagar 
(Ankit Singh) 
Regional Officer  

UPPCB, Muzaffarnagar 
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